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The question was put and the motion   was 
adopted. 

MR. DEPUIY    CHAIRMAN : The 
question is : 

"That clau e  1, as amended, stand part of 
the 1 ill". 

The motion   tai adopted. 

Clause  1, as amended, was added to the 
Bill. 

The Enacting Formula and the Title were 
added to   he Bill. 

PROF.  V.  K.  R.  V.  RAO :   Sir,    1 beg 
to' move : 

'That the Bill,  as    amended,    be 
passed." 
The question  was proposed. 

SHRl J RANAB KUMAR 
MUKHERJEE (West Bengal) : Sir, there was 
a ne rs item published in the newspapers say 
ng that students coming from West Bei gal 
Universities are not admitted in th Delhi 
University. It was pointed oi t in the news 
item that some people gave a reprsentation to 
the Vice-Chancello of Delhi University saying 
that st idents migrating from West Bengal L 
liversities should not be admitted on mi rit 
alone. As the Naxa-lite activities ; re 
increasing in the West Bengal academic 
institutions, there shoufd b: police verification 
and students havinj a political background 
should not be ; dmitted. My submission to the 
Minister at this stage, is that this should not be 
I aken into account and I hope that only merit 
will be taken into consideration ii regard to 
admission of students coming from West 
Bengal. This is partici larly important because 
a good numbt - of students have got their 
degrees. . 

PROF. V. k. R. V. RAO : Could 1 interrupt 
the lion. Member ? A question was askud 
whether the Chief Executive Co incillor wrote 
to the Delhi University suggesting that the 
students should be screened and whether any s 
:ieening of the students was being dor : and 1 
have given the answer already that no such 
letter has been written a id no such 
representation was made to 'ie Delhi 
University. The 
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Delhi University is    taking    no    such 
action regarding screening of students. 

MR. DEPUTY CHAIRMAN : The 
question is : 

"That the Bill,    as    amended,    be 
passed." The motion was adopted. 

THE    INDIAN    MEDICINE     AND 
HOMOEOPATHY CENTRAL COUNCIL 

BILL,   1968—contd. 

MR. DEPUTY CHAIRMAN : Now, we 
pass on to the next Bill. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI B. 
S. MURTHY) : Sir. . . 

SHRI M. V. BHADRAM (Andhra 
Pradesh) : Sir, the Minister has already 
linished his speech on the 19th May last. 

MR.   DEPUTY  CHAIRMAN :   You 
have already moved the    motion    for the 
consideration of the Bill. 

SHRI B. S. MURTHY : I have some new 
points. 

MR. DEPUTY CHAIRMAN : If you have 
already moved the motion, I think, in your 
reply you can clarify all those points. So tar 
as the records are concerned, you have 
already moved the motion. 

SHRI M. V. BHADRAM : On the 19th May 
there was so much Galata in the House that 
after a prolonged discussion you allowed the 
Minister to move the Bill, on the condition 
thai he would only introduce the Bill and 
further consideration would be taken up in the 
present session. The Leader of the House had 
risen and gave a categorical assurance to the 
House on the suggestion made by the Mr. 
Dharia. I am  reading from the proceedb 

MR,   DEPUTY  CHAIRMAN :   Why do 
you want to  read the proceedings ? 

SHRI M. V. BHADRAM : One Sub-
mission  I  am  making    to    the    Chair. 
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He said : I will call all the leaders of j parties 
and I will convince them and then we will pass 
the Bill. The Leader of the House who is also 
in charge of the Bill has not convened such a 
meeting. 

THE LEADER OF THE HOUSE (SHRI 
K. K. SHAH) : I have spoken to many 
friends. 

SHRI M. V. BHADRAM : He said he 
would call all the leaders of parties. He has 
not done so. 

SHRI K. K. SHAH : Let the Bill go on.   I 
will call you again tonight. 

SHRI  M.    V.    BHADRAM  You have 
not called me.    You    havenot called our party. Do not say that again.    You have not called. 

SHRI K. K. SHAH : I will call, I will 
call. 

MR. DEPUTY CHAIRMAN : What was 
the assurance given by the Minister ? 

SHRI M. V. BHADRAM : He said : I 
will call all the leaders of parties and I will 
convince them and then we will pass the 
Bill. This assurance was given by the 
Minister on the 19th of May. 

MR.   DEPUTY  CHAIRMAN :     As 
pointed out by the hon. Minister, he has 
already had discussions with a number of 
Members. 

SHRI M. V. BHADRAM : He has not 
called the C.P.I. 

SHRI K. K. SHAH : I will meet his point. 
Today the discussion can go on. The passing 
will be tomorrow because it is for three 
hours. I will call tomorrow. 

SHRI M.    V.    BHADRAM :  Is    it 
fair ? Three months have elapsed, and when 
the Bill is again being discussed, the 
Minister wants to call a meeting. 

MR.   DEPUTY   CHAIRMAN :     If 
the hon. Minister had given that assurance 
that he would consult other opposition party 
leaders, he should have convened a meeting 
or he should have 

arranged to meet the leaders of the opposition 
and discuss the provisions of the Bill so that 
he could convince them after exchanging 
views with them. Of course he has not done 
so, as promised by him. I hope he will do it 
this evening or tomorrow morning before 
consideration of the Bill proceeds. 

SHRI N. G. GORAY (Maharashtra) : We 
are flooded literally with hundreds of 
telegrams from the integrated medical 
practitioners saying that their case has been 
completely overlooked. If the Leader ot the 
House had taken us into confidence, then it 
would have been much better for the House 
and it would have been easier for us to 
discuss the thing. 

SHRI K. K. SHAH : I am sorry. 1 had 
some discussion. I called Mr. Dharia. 
(Interruption) 1 called others also. He came 
with the representatives of the Integrated 
Medical Association  office-bearers. . . 

SHRI M. V. BHADRAM : Is it a private 
affair between him and the Minister ? 

SHRI K. K. SHAH : We will sit today. 

SHRI GODEY MURAHARI (Uttar 
Pradesh) : He has assured the House that he 
will call the leaders of parties.    So it was a 
lapse on his part. 

SHRI K. K. SHAH : Yes. Mr. Murthy 
does not mean it. 

SHRI M. V. BHADRAM : The assurance 
was given by you, not by Mr. Murthy. 

SHRI S. S. MARISWAMY (Tamil Nadu) : 
Mr. Bhadram has said that it was clearly 
stated that he would contact other leaders of 
parties and convince them and then pass the 
Bill. 

MR. DEPUTY CHAIRMAN : He has said 
he will meet them today or tomorrow 
morning. 

SHRI K. K„ SHAH : We will meet after 
the House adjourns. 

SHRI GODEY MURAHARI : So 
many of them are not present in the 
House. " 
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SHRI K. K. SHAH : All right, tomorrow 

mornin s at 9.30 in Room No. 36 in the Pa 
liament House. 

SHRI KRISHVN KANT (Har-yana) : I 
think many points were raised last time t hen 
we adjourned. I think it would h; ve been 
better if the hon. Minister ha i called the 
leaders. It seems the N mister might have 
thought over som I of the problems 
mentioned last lii le. Before the discussion 
starts it v ould be better it the Minister is 
allowe I to say a few words, new points whicl 
he might have to make, which mig'it be 
helpful in the meeting tomorrow also. The 
Minister might be allowed to say something, 
some points of cl trification. 

SHRI M. V. HHADRAM : It is a new 
procedure, ''he hon. Minister has already 
introduc d the Bill. The House is seized c ;  
the matter. 

SHRI KRISHAN KANT: Suppose the 
points raised >y the hon. Members last time 
are then . 

SHRI M. V BHADRAM : No Member has 
parti :ipated in the discussion. Only the * 
firister has introduced the Bill. 

SHRI KRISH VN KANT : That point has 
been n ised. Many of us are part of that. I do 
not want that integrated medica people should 
not have a proper pi ice. As far as the hon. 
Minister is oncerned, he wants to say 
something vhich would be helpful to the 
debate Why should they object to the h( n. 
Minister saying something ? 

SHRI M. V BHADRAM : Mr. Krishan 
Kant is nisleading the House because no 
disou: sion has taken place at all from the p 
oceedings. Only the Minister made a speech. 
That is all. How can the Mii ister reply to the 
points that are raised by other Members '?   
That does not arise at all. 

SHRI KRISHA N KANT : My point is 
this. I did nc t say that the Members made 
certain speeches. Mr. Loka-nath Misra was 
lere; others raised the point. We v ant all 
these points to be considered. And in the 
meanwhile, suppose th I Minister has consi-
dered  those poim ;,  it  will    be helpful 
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to the debate. Suppose he has to make some 
points. He wants to give some points to the 
House. Why do you object to that ? 

SHRI GODEY MURAHARI : Sir, ii is a 
three-day debate. One day the whole debate 
goes on. On the second Jay he says, I have 
considered some points and I will speak. On 
the third day also he says, I have considered 
some more points and I will say something 
again. 

SHRI KRISHAN KANT : Suppose the 
Government has to say something, you do not 
want to hear ? 

SHRI GODEY MURAHARI ; Definitely 
we will hear but only when he reply. We 
cannot hear any other thing. 

MR. DEPUTY CHAIRMAN : From the 
records it appears that the hon. Minister had 
moved the motion and after that there was 
some suggesion of the hon. Members that the 
consideration of this Bill should be postponed 
to the next session, and accordingly a motion 
was moved by Mr. Dahyabhai Patel and it 
was supported by a large number of 
Members. Accordingly, that motion was 
allowed lo be moved ; — it was allowed by 
the House. Therefore, it will not be desirable 
now to allow the hon. Minister to make a 
second speech. The hon. Minister will get a 
chance while   replying  to  the  debate  and    
he 
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can mention all the facts that he wants to 
mention  now.    Better,    he    makes I them in 
the end while replying to the debate. 

SHRI B. S. MURTHY : I am not making 
any second speech. As there were one or two 
points, I thought that 1 could place them 
before the House for two or three minutes and 
then they can go on. If that is not liked by the 
hon. House, I am not insisting upon it. 

MR.   DEPUTY  CHAIRMAN :    Dr. 
Nagappa Alva. 

SHRI N. G. GORAY: Are you proceeding 
with the discussion ? 

MR. DEPUTY CHAIRMAN :  Yes. 

DR. K. NAGAPPA ALVA (Mysore) : Sir, 
I am happy that the Indian Medicine and 
Homoeopathy Central Council Bill is here 
before us and that it will be passed. Ayurveda 
is the essence of life. It covers all aspects of 
life also. It is a very ancient system of 
medicine in this country. Because of the 
British rule in India, there was the neglect of 
this system not only by not giving the en-
couragement that was due to it but also by not 
recognising it, by not giving any status to it 
and by not having cared to have any medical 
education standards in the Indian systems of 
medicine. 

Sir, the health problems are said to be 
continuous problems. They may vary in 
degree or variety in different parts of a 
country or the different parts of the world. In 
advanced countries also, in spite of the great 
advances made in medical science and 
research many medical problems and health 
problems have been solved. 

[THE    VICE-CH AIRMAN    (SHRI    AKBAR ALI 
KHAN)   in   the Chair] 

But the impact of civilisation, modernisation, 
industrialisation, unbinisation, unemployment 
and power politics is making itself felt not on 
the physical health but also on the mental 
health of the people. Here in this country we 
have to bear in mind the very purposeful and 
meaningful definition of health.    Health  is  
not  simply  absence 

of disease. Balanced health is growth of 
body, mind and soul. Ayurveda satisfies all 
these conditions. 

To start with, I must say that in 1963 the 
Central Health Council which met at 
Mahabaleswar took a decision to develop 
siddha ayurveda and to have medical education 
of some standard in this direction. I am very 
happy that the Government thought it fit to 
bring forward this Bill. In the initial stages 
homoeopathy was brought in but that was 
gradually taken away because homoeopathy 
by itself has nothing to do with the Indian 
systems of medicine, particularly siddha and 
Unani which formed part of the ayurveda 
itself. 

Here a controversy has arisen about the 
inclusion of integrated system. I have to say 
some other things about the Bill. But at the 
outset I feel it is better that I give my opinion 
about the integrated  system  of medicines. 

Sir, this system is there in certain parts of 
the country. But why did we decide to build 
up the ayurveda system and to have 
comprehensive health care and medical care. 
There was so much of controversy that the 
integrated system people have their education 
both in ayurveda and also in the modern 
system of medicine. But when it comes to the 
question of practice most of them practise 
only the modern system of medicine. That is 
why from the reports gathered it is clear that 
the ayurveda people, the siddha people and 
the unani people are against the inclusion of 
the integrated svstem in this Bill. 

1 urn saying this because I have the 
highest regard for the people of the integrated 
system of medicine, who have done much in 
our country. Where we had no doctors and 
where quackery was rampant, these licen-
tiates of modern medicine and the integrated 
system had done much to relieve the 
sufferings of the people. I am only suggesting 
that as we have decided to have a separate 
Council for Homoeopathy, recognition has to 
be given by a separate Council or Board for 
the integrated system. Here I emphasise that 
as the Bill has come here as the Indian 
Medicine Central Council Bill, without 
Homoeopathy. I support it. 
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Sir, about Ayurveda and its importance, 
we have to see all these things from another 
.<ngle altogether. It is rural India. \\ ith all the 
progress and advancement ir medical 
education and with more tha l 90 medical 
colleges in the country, in the Medical Con-
ference that w; s held in the first week cf 
July, the pipers that were submitted by the 
offi :ials proved that 80 per cent of the 
dcctors who come out of the colleges pnfer to 
stay in the urban areas, i.e., the big towns and 
cities. And out of th | remaining 20 per cent, 
15 per cent a e in some of these so-called 
rural ai ;as by force of circumstances because 
they are are in Government servi e. We want 
to-day people who huve got a rural bias, who 
will go to tht villages and win the confidence 
of the people. It is necessary that gooi 
standards in the Indian system of mclicine 
should be built up, not only wit a rural bias, 
but also with a view t > seeing that people have 
confidence in them. But during the last few 
year , very little attention has been given ; id 
it has been only lip-sympathy for a number of 
years. I find that onh 0.2 per cent of the Bud-
get is set aj art for Ayurveda. How much 
money should be spent for medical educati 
>n and medical care and how these 
institutions can be built up is for this I ouse to 
consider. It is enjoined in i ur Constitution 
that every child that is born in this country 
should have proper growth, a balanced growth 
of b )dy, mind and sOul, and proper 
upbringing. For that it is very necessary th it 
medical care should reach all th<   people in 
this country. 

Then there is the question of cost al=o. 
Bein: a man of modern medicine, I kno v the 
difficulties and deficiencies of I iai system 
also. Much has been done. But it is necessarv 
that the modern system should be developed 
more, 'tut with all the efforts that we are mal 
ing, it would not be possible to cov> r all the 
rural population and instil confidence in 
them. The present pos tion is that medical 
treatment in th; modern system has become 
very costly. This luxury of treatment and 
investigation our people cannot aff< rd. Only 
the verv rich people can afford it. The other 
people have r  chance of getting themselves 
exan ined and treated under this system. So, it 
is necessary that Ayurveda should be wilt up. 

And for that I say we must have standards. 
Medical education should be of standards and 
standards only. If you have got post-graduate 
medical education, then, more than anything 
else we need research. Ayurved has suffered 
and has gone down to this level because there 
has been no research so far. So I say that 
when the purpose of the Bill is to have medical 
education of standards, to prepare doctors, 
then, we must give them proper treatment 
also, infuse confidence into them. The 
Government should give its recognition to 
them. A statuts must be given to them. Here I 
must say that in certain places much has been 
done in that direction. It has been done in 
Kerala. Particularly I must mention about 
Gujarat. In Gujarat there is an Ayurved Uni-
versity and so much encouragement has been 
given to this there. The budget provision for 
this must be increased immediately from the 
start itself. I suggest that a ten-year plan for 
the development of the Indian systems of 
medicine should be there without any delay. 

The other point that I want to emphasise is 
that I find that the,idea of forming these 
councils is to see that there is no quackery of 
any kind. For that purpose registration of 
these doctors, a code of ethics, a code of pro-
fessional conduct, are necessary; they must 
be not only emphasised but thev must be 
enforced without any fear or favour. You 
must see that medical education of standards 
is there, that medical ethics are followed 
strictly by the doctors. It is very necessary 
that everv kind of encouragement is given to 
this. 

Then comes the cost consideration. Simple 
things, simple ailments, minor ailments, cart 
certainly be treated by the Ayurved people. 
In most parts of the rural areas more than 80 
per cent of the people are treated only by the 
Ayurved  people. 

Here the part that has to be played bv the 
Central Government, the State Governments, 
the Universities and the Central Council that 
is to be formed, has to be taken into 
consideration. Unless all these bodies act 
with devotion and with a certain amount of 
courage,   the     purpose     of     the     Bill 
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would not be served. The idea is to spend any 
amount that is necessary, to select proper 
staff for the colleges or the hospitals or the 
laboratories, to purchase the equipment that 
is necessary. The idea is to give all the neces-
sary encouragement. I must say that the 
statins of the graduates of the Indian system 
of medicine must be that of the graduates of 
modern medicine. It is not only the status \hat 
should be egual, but their scale of pay also 
must be the same. It must be made clear to 
them so that confidence \s instilled in them to 
take to this system of medicine. Here I find 
that standard text-books are not available. 
S'andards of the medicine are not there. That 
is very necessary to be maintained. There are 
standard books in Sanskrit. For the 
information of this House I must say that 
actually the good standard books that we had 
in Sanskrit were taken by the Germans and 
they got them translated into their language. 
They then conducted researches into this 
system. In modern medicine has developed to 
such an extent, H is only because of the 
Ayur-\i'i! system, on the basis of the Ayur-
ved system. So, it is for us to see that without 
any hesitation we go ahead and build up 
Ayurveda on these lines. 

Then, I must say that menial health is very 
important. Mental diseases can be cured to a 
large extent by pre-B measures and 
Ayurveda has got not only preventive 
methods, but curative aspects also. Ayurveda 
is great because of this. It is with some pain 
that I say that unfortunately the menial health 
of a number of people in this country is 
deteriorating for so many reasons, such as 
impact of civilisation, power politics, and so 
on. It is very painful for me to say that the 
number of people who suffer from caidio-
vuscutar diseases, .gastrointestinal disorders 
arid blood pressure is increasing. The richer 
the people and the more they are mad for 
power, the more afraid they are of diseases 
and death and therefore they go to the 
doctors to find out whether they are suffering 
from any of these diseases. They spend a lot 
of money. A large number of people are 
today living on tranquillisers, sleeping doses, 
energi-sers and all sorts of alcoholic drinks. 
That is why unfortunately their mental 
condition     is     deteriorating.     The 

greater the civilisation and modernisation, the 
more are the mental diseases. I do not want to 
go into details. This is proved by the large 
number of people who got to the out-patient 
departments in the hospitals of America and 
Switzerland. Fortunately in this country the 
menial deterioration is not much as it is there 
and that is because of the rural India. We 
must prove to those countries that we are in a 
position to provide medical care for mental 
health which will be available to all sections 
of the people and which will be within the 
easy reach of all the people. 

So, sit, 1 say that after this Bill i, passed, 
every attempt has to be made in this 
direction. Along with medical education, we 
have to take into account research, post-
graduate education, equipment, text-books, 
and so on and so forth. 

THE VICE-CHAIRMAN (SHR1 AKBAR 
ATI KHAN) : You may conclude now. 

DR. K. NAGAPPA ALVA : Before 
concluding, 1 want to say something on  
medical education. 

AN HON. MEMBER: He may be given 
some more time. This is his maiden speech. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Bu; others are there. 

DR. K. NAGAPPA ALVA: Speaking 
about medical schools or colleges, I want to 
say that 'medical institution' means not only 
schools or college, but also the hospital 
attached to that school or college. Our idea 
should be to see to raising the standard of 
medical education by providing all the facili-
ties. As it is, only Government can do it; 
private institutions are not in a position to do 
it. They should be helped for which not much 
money is needed. But .2 per cent should be 
immediately raised at least by ten times so 
that the hospitals are fully equipped because it 
is there only where we can instil confidence 
into the minds of the people. We are instilling 
confidence in the people. Proper treatment 
should be there and all those facilities should 
be there with the latest equipment and we 
should also 
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give the greates importance to sanitation, 
environmei tal hygiene and other things 
necessary Added to these is the herbo-garde 
which is necessary. Herbo-garden n ust be 
these and pharmacy should be built. We do 
not find it there. Unles this government 
comes out openly am sets apart a special 
amount for the s things, it cannot be built. Let 
us b • true to ourselves, true to the cause ol 
Ayurveda and let us spend any ami unt on 
herbo-gardens, pharmacies, etc Then again, 
research is very necessar —clinical research, 
and then evaluatioi and comparison and also 
drug resea ch. All these things should go toget 
ier. 

With these words, Sir, I support the Bill 
and I wish ind hope that Ayurveda will have 
the encouragement that is necessary and these 
who have faith in this must be ab- orbed in the 
service and ether things. " 'hat is again another 
point that thosi who have faith in this system 
must be absorbed. 

Sir, another point I forgot to say—I am 
saying it wl ile concluding—is about the 
defect that is found here, that is, there is no 
pro >er diagnosis here, their equipment and 
other things and their approach are ni t quite 
good. It is there in the modern s /stem of 
medicine which has advanced, -"or proper 
diagnosis and then treatment of the diseases, 
all facilities should be provided and 
encouragement given. S :, it is with these 
words that I support   his Bill. 

SHRI N. G. GORAY : Sir, I would have 
been very happy if I could have welcome this 
Bill as it stands. But, Sir, unfortunately 1 do not 
find myself in agreement with this Bill as it is 
presented here today. 

Sir, I have 1 stened very carefully to the 
maiden speech of Dr. Olva and I hope he will 
e: cuse me if I say it was full of contradi 
ttions. 

SOME HON MEMBERS : Full of what? 

SHRI N. G. GORAY : It was full of 
contradictor *. Sir, what is the main object of 
this I ill ? The object of this Bill is to give 
encouragement to the indigenous svst ms, the 
various systems, of medicine tl at   we   
have—Ayurved, 

Siddha and Unani. I do not know how the word 
'homoeopathy' crept in. I suppose when it was 
referred to the Joint Select Committee for 
discussion they thought that homoeopathy had 
nothing indigenous about it and they have now 
dropped it. So, now we are left with only three 
systems, three indigenous systems of medicine—
Ayurved, Siddha and Unani. Sir, the whole 
basis on which this Bill is constructed seems to 
be that some special protection should be given 
to these three systems and if a separate Council 
is created for each, then these systems will 
prosper. So far as Allopathy or Western medi-
cine is concerned, there is already a Central 
Council. Here I would say that this problem is 
not only facing our country. The same problem 
was facing our neighour, China. Because India 
and China happen to be the two most ancient 
countries where ancient knowledge and wisdom 
had developed and along with other sciences 
and disciplines, this knowledge of medicine and 
the discipline of medicine also developed. But, 
after it reached a certain stage we find that the 
development stopped because I hope that 
medical development also is a part of the 
general scientific development and because the 
gene-, ral scientific development and research 
stopped in India as well as in China, along with 
that, our development in medical science also 
stopped and what is known as Ayurved or 
Siddha or Unani is nothing but a fossilised 
system which has been there for the last thou-
sand years without any development worth 
mentioning. Then we came in contact with the 
Western medicine and then we found that with 
a scientific outlook, research facilities and 
hospitals etc. we turned to the Western medical 
science and we accepted it with the result, that 
these indigenous systems of medicines lagged 
behind. The gap between the two became quite 
wide. If you look into the history of our national 
movement, you will find that almost all our 
eminent leaders—Pandit Malaviya was one of 
them and Hakim Ajmal Khan was another—
tried to integrate these systems. They could 
very well see that this system, if left alone, not 
exposed to scientific research, isolated from 
what was happening in the West, will one day 
wither away. Therefore I would draw the 
attention of the Government, and also of Dr. 
Alva, that every where they tried to integrate 
these two systems—to have scientific outlook, 
to 
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come into contact with the Western system 
and side by side, to try to develop the 
indigenous system also. This is why this 
integrated system has come into being and as 
I said before, in China also the same 
difficulty had to be faced. _ If you look to the 
development of medicine in China, you will 
find that they have gone through exactly these 
stages. First China fell a victim to the Western 
medicine, Western science, Western approach 
to everything. Then after China became free, 
she wanted completely to isolate herself from 
the Western influence and everything Chinese 
was extolled. First they tried integration and 
then 'hey said Chinese medicine only should 
prevail and this sentiment reached its peak 
during the 'Great leap' period. Again they are 
coming down and they find that these two 
systems must be integrated. They realised that 
if they relied completely on the Chinese 
indigenous method which had its own 
principles and methods like acupuncture or 
the philosophy of Yin and Yang, the five 
principles, and of feeling the pulse, then it 
would not be possible to make any progress. 
Let us also try to absorb what is best in those 
systems and let us also keep our minds open 
for what is best in the Western system. 

Sir, I would like to ask all the advocates of 
the Ayurvedic system and other systems that, 
when an emer-4 P.M. gency occurs, to which 
system do they go. Is it Ayurveda or Unani 
or Siddha, or you go to an allopathic 
physician or surgeon ? Is it possible really to 
give full satisfaction -to the patient if you 
discard everything that has come from the 
West? Where is it that you strike a balance ? 
Sir, it was very illuminating when Dr. Alva 
said that 80% of the Doctors, who learn the 
Western medicine, are finding themselves in 
the cities and the whole rural masses are left 
uncared for. What does that mean ? It means 
that Dr. Alva will be very happy if all those 
people also would get the services of these 
Doctors. But, unfortunately, that does not 
happen. And therefore what does he say ? He 
says that, because the Doctors. But, 
unfortunately, that does satisfied with 
Ayurveda. Now, Sir, I would like to know 
this. I have the highest respect, for Ayurveda. 
I have no less respect for Unani and   Siddha 

because they have their own herbs, their own 
medicines, I know. But does it mean that we 
discard altogether all this knowledge of 
Western medicine which has come as a result 
of the development of science and scientific 
experiments ? And if we decide to discard it, I 
think that we shall be a poorer country. Sir, in 
order to know what has happened in China, I 
will just read out to you from this very 
informative article which has appeared in this 
journal taken by the Institute of International 
Studies^ The writer says : 

'The rehabilitation of traditional medicine 
started early in the 1950's but reached the peak 
only under the influence of the Great Leap in 
the latter part of the decade. It is a fascinating 
example of remoulding as practiced by the 
Chinese communists and involved several 
distinct steps. First of all, extravagant praise 
was heaped on Chinese medicine, stressing its 
'history of several thousand years' and its 'find 
cultural heritage'. In the second place, the 
regime undertook the difficult task of some-
how organizing the highly individualistic 
Chinese medical practices and classifying and 
systematizing some of their skills and potions. 
Finally, in order to ensure equal status for both 
Western and Chinese medicine, courses in 
Chinese medicine were introduced in all 
medical schools, practicing physicians were 
required to take special courses in traditional 
medicine, and both types of Doctors have 
been thus working side by side in hospitals 
and clinics throughout the country." 

Sir, though .our relations with China are not 
very good, even then I would like to say that 
let us take into consideration what has 
happened in a neighbouring country which had 
a similar situation to face. And here, Sir, I am 
not in agreement with this Bill because it tries 
to create a wall between those people, who 
have tried to absorb or integrate the two 
disciplines, the Western and the Eastern, and 
those who are practising Shudda Ayurveda or 
Unani or Siddha. 

Sir, Dr. Alva said that the integrated 
medical practitioners have done so many 
things and he had all sympathy for   them   but   
I  wonder   whether   tie 
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was killing their with compliments. If they 
have dom so much good, then the moral 
follovs that the integrated system should 
prevail. You should not stick only t( 
Ayurveda, you should not stick only tc Unani, 
you should not stick only to Si' dha because it 
is indigenous medical science and no science 
can flourish in i.' olation. Science means clash 
of ideas : science means constant research, 
const nt refinement and this is possible only f 
there are laboratories, hospitals, experiments, 
etc. etc. Look at the Registere 1 Medical 
Practitioners. In my State, of Maharashtra 
about 15 years back they said that all those 
who want to registei themselves as medical 
practitioners si auld apply before a particular 
date ind I would cite the example of my own 
very good friend. I won't name 1 im. He 
immediately applied and got i certificate that 
he was a Registered Mt dical Practitioners. He 
does not know anything about it; he never 
practised. Such people will dominate the 
Regist ;r and what happens to these 50,000 in 
egrated medical practitioners ? They are left 
high and dry. I do not know whether Dr. Alva 
is an allopath or a Su ldha Ayurveda man. 

SHRI M JLKA     i    GOVINDA 
REDDY (Mysoe)    :   Allopath. 

SHRI N. G. GORAY : But if he is an 
allopath, do hese allopaths look at these 
integrated medical practitioners with respect ? 
They consider them as pariahs. 

SHRI DAHYABHAI V. PATEL (Gujarat) 
: They look at them with contempt. 

SHRI N. G. GORAY : Yes; with contempt. 
Thr 6 is what they do. Now what is going t > 
happen ? These integrated medical ieople will 
be left in the lurch again because the Suddha 
Ayurveda, Unani ar d Siddha people will 
aeain say, you ire integrated, you cannot be 
here. A id because they are only 50,000 
throug'iout the country it will be the 
Registered Medical Practitioners who will get 
rt presentation in all these bodies. These 
integrated people will be outnumbers . So I 
would like to submit that il you really want 
that medicine in In iia should advance, that 

medicine in India should be of service to the 
common man, then you have to evolve a total 
outlook. You will have to decide once for all 
whether you are only going for Suddha 
Ayurveda, Unani and other things or you are 
really going to take advantage, the fullest 
advantage of the western scientific develop-
ment in the field of medicine and surgery and 
absorb as much as you can from these 
indigenous systems. If you grow just 
chauvinistic and say that all these three 
systems are indigenous and therefore they 
must be given all the encouragement it would 
not take you anywhere. I am not against giving 
them encouragement but please understand 
that they cannot grow in isolation; their 
knowledge must be pooled. The typical 
method of Ayurveda, Unani and Siddha is that 
nobody will tell what his particular formula is 
to the other, while the scientific method is that 
you expose your formula for open enquiry and 
research and accept whatever refinement is 
there. All of us know that some of the best 
medicines have been lost to us because they 
were not communicated to the next generation 
or to the other man. This is our system; keep 
everything in hiding, everything in secret, keep 
everything in isolation and it dies away with 
the man who knows about it. All this will 
have to be broken. All the knowledge will 
have to be brought together and integrated. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Even for these systems it is 
good that they must come in the open. 

SHRI N. G. GORAY : That is what I am 
saying. You are not doing any good to these 
systems by isolating them from western 
influence. If it is science it should not be 
afraid to expose itself to the open and get 
itself criticised. Therefore my plea is—I am 
not pleading only on behalf of the integrated 
medical practitioners—for a total homogenous, 
universal outlook so far as medicine is 
concerned. I hope that when the Leader of the 
House meets the various leaders of the 
opposition, he will let them know what he 
thinks about it and not insist on passing the 
Bill as it is, whether it does justice to this 
particular cadre of integrated medical 
practitioners or the Siddha or Ayurveda 
practitioners. 
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THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Mrs. Chatur-vedi. 

DR. K. NAGAPPA ALVA : Sir, on a point 
of clarification. I find from my friend Mr. 
Goray's speech that my speech was a 
contradiction. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : Dr. Alva, you can have a very 
good talk with Mr. Goray in the Lobby. We 
are short of time. 

DR. K. NAGAPPA ALVA : I will take 
only two minutes. Here it is not a question of 
not encouraging modern medicine. I also said 
that the modern system of medicine has to be 
developed. Every advantage has to be taken of 
it. At the same time, the advantages of 
Ayurveda have to be taken. The building up 
of Ayurveda, doing research and making 
comparative studies must be done and 
advantage must be taken of what is good in it. 
People must have a chance to take to what is 
good in this system. It is a well-known system 
which has taken deep roots and today also it is 
giving relief to the people. I must once again 
say . . . 

SHRI M. V. BHADRAM : Best of both the 
systems. 

DR. K. NAGAPPA ALVA : The best of 
both can be got only if Ayurveda is built up 
on sound lines, if Ayurveda is encouraged, if 
research in Ayurveda is encouraged and 
educational standards are improved. Without 
that it is impossible to do anything. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : There is not much difference 
between you two. 
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[THE    VICE-O AIRMAN    (SHRI    BANKA 
BEHARY EAS)   in   the Chair.]
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5   P.M. 

THE      VIC E-CHAIRMAN     (SHRI 
BANKA BEHARY DAS)   :   You may 

continue your  speech tomorrow.  Now the 
Home Minister. 

PROCLAMATION     UNDER    ARTI-
CLE   356 OF THE   CONSTITUTION IN 

RELATION TO THE STATE OF 
KERALA 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
S. RAMASWAMY): Sir,   I beg to lay on the 
Table— 

(i) a copy of the Proclamation issued by 
the President on August 4, 1970, under 
Article 356 of the Constitution in relation 
to the State of Kerala, under Clause (3) of 
the said Article; 

(ii) a copy of the Order dated August 4, 
1970, made by the President under sub-
clause (i) of Clause (c)  of the 
Proclamation; and 

(iii) a copy of the Report of the 
Governor of Kerala to the President 
recommending the issue of Proclamation. 

THE VICE-CHAIRMAN (SHRI BANKA 
BEHARY DAS) : The House stands 
adjourned till 11 o'clock tomorrow. 

The House then adjourned at 
one minute past five of the clock 
till eleven of the clock on 
Wednesday, the 5th August, 1970. 
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